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matter. However, we were informed by the Hon'ble Tribunal that the matter could not be 

taken up since you have not filed your affidavit. 

4. Without placing your affidavit on record, it is difficult to ascertain the nature of the works

undertaken at the Bellandur lake or the purpose of the mud road built in and around the

lake. Further, your affidavit is also necessary to assess the timeline required for the

completion of the works and the restoration of the lake to its original capacity.

5. As you are aware, the areas around the Bellandur lake are either facing heavy floods even

during light rainfalls or facing drying up of the lake during the summer, primarily because

of the clogging of the inlets and outlets into the lake by the construction of the mud road.

By order dated 16 May 2023, the Hon'ble Tribunal had, in fact, directed you to ensure the

construction activities do not block the inlets or outlets of the lake. However, you have

not filed an affidavit to this effect till date.

6. The OA is next listed on 21 March 2024. In light of the extreme difficulties faced by the

residents around the Bellandur Lake and the dire situation of the lake itself, it is necessary

that you file the affidavit, as directed by the Hon'ble Tribunal, at the earliest.

7. Accordingly, our Client calls upon you to file the affidavit with necessary details before the

next date of hearing (21 March 2024), after serving a copy of the same on us in advance.

Kindly acknowledge receipt ofthis letter. 

Yours Sincerely, 

For Keystone Partners 

Adi Chatterjee 

Advocate for the Applicant 
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Sahaja Burde

From: Sahaja Burde
Sent: 19 March 2024 13:39
To: 'bda@ka.gov.in'; 'advgenefiling@gmail.com'; 'comm@bbmp.gov.in'; 'ceolda2002

@gmail.com'; darpan.advocate@gmail.com
Cc: Aditya Chatterjee; Dharshini Sugumaran
Subject: Service | Additional Affidavit on behalf of the Application in O.A. 60/2023 before the 

National Green Tribunal, Chennai (SZ)
Attachments: Additional Affidavit.pdf

Importance: High

Dear Sir/Ma’am, 

I represent the Applicant in the captioned Original Application No. 60/2023, filed before the National Green 
Tribunal, Chennai (SZ).  

Please see attached a copy of the additional aƯidavit of the Applicant being filed by us in the captioned matter 
today. Kindly treat this email as advance service and acknowledge receipt. 

Regards, 
Sahaja 
______________________________________________ 
SAHAJA BURDE      
Associate 

M: + 91 9632034585 
E: sahaja.burde@keystone.law 
W: www.keystone.law  

Keystone Partners | Advocates & Solicitors 
BENGALURU | MUMBAI | NEW DELHI 

2nd Floor, 35/2 Cunningham Road, Bengaluru 560 052 
T: +91 80 4113 5813 | F: +91 80 4206 6148  
_________________________________________________________ 
This message and its attachments may contain privileged and confidential information. If you are not the intended recipient, please do 
not use, copy, or disclose this information. Please notify the sender and permanently delete the message from your system. 
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